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3CA/ORDER

Per Manoj Kumar Aggarwal (Accountant Member)

1. At the time of hearing of this appeal, none appeared for assessee.
The Ld. DR pleaded for dismissal of appeal by pointing out that the
assessee failed to appear before first appellate authority also.

2.  Although we concur with Ld. DR’s submissions, however, keeping
in view the principle of natural justice, the bench deems it fit to provide

another opportunity to the assessee to substantiate its case before




learned first appellate authority. Therefore, impugned order is set-aside
and the matter is restored back to the file of Ld. CIT(A) for re-
adjudication after providing another opportunity of hearing to the
assessee. The assessee, in turn, is directed to substantiate its claim
failing which Ld. CIT(A) shall be at liberty to proceed with adjudication on
the basis of material on record.

3. The appeal stands allowed for statistical purpose.

Order pronounced in the open court on 15" March, 2021.

Sd/- Sd/-
(Saktijit Dey) (Manoj Kumar Aggarwal)
T TG / Judicial Member  TRGT TG / Accountant Member
H&S Mumbai; f&Hi® Dated : 15/03/2021
Sr.PS, Jaisy Varghese
3fYd/Copy of the Order forwarded to :

3dtamefi/ The Appellant
gadl/ The Respondent
STIB SR (3(UTE) / The CIT(A)
SR 3HYdd/ CIT- concerned
faurioufafAfy, smaexsrdiciasiiaur, Gag/ DR, ITAT, Mumbai

‘Ilécﬁléﬂ / Guard File
TSI/ BY ORDER,

JU/HEAP USIBR (Dy./Asstt.Registrar)
ATIHISAUENISMRIBT, G&S / ITAT, Mumbai.

ok wh =



